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Annexure-03 

M/s Janta Int Nirmata, Vill-Mahason, Post-Karkhana Mahua, Tehsil-Kasia, Distt-

Kushinagar. 
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Annexure-06 

M/s Anil Kumar Singh HUF, Vill & Post- Deena Patti, Tehsil-Kasia, Distt- Kushinagar 
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Annexure-09 

M/s Radhey Krishna enterprises, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, 

Distt- Kushinagar 
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Annexure-12 

M/s R K B Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, Distt- Kushinagar 
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Annexure-15 

M/s Barister Singh Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, Distt- 

Kushinagar 
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Annexure-18 

M/s Jai Ambey Int Udyog, Vill-Gambhirpur, Post-Singhari, Tehsil-Kaptan Ganj, Distt-

Kushinagar 
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Annexure-21 

M/s Ravindra Pratap Singh BKO, Vill-Jolahpurwa, Post-Barsaina,Tehsil- Hata, Distt- 

Kushinagar 
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Annexure-24 

M/s Shri Ram Singh HUF, Vill-Singaha, Post- Kubersthan, Tehsil-Kasia, Distt- Kushinagar 
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Annexure-27 

M/s Maa Vindhyavasini Int Udyog, Vill & Post- Kudwa urf Dilip Nagar, Tehsil-Kasia, 

Distt- Kushinagar. 
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